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Title: Introduction of the Educational Tribunals Bill, 2010.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL): I beg to move for leave to introduce a Bill to
provide for the establishment of Educational Tribunals for effective and expeditious adjudication of disputes involving
teachers and other employees of higher educational institutions and other stake holders (including students, universities,
institutions and statutory regulatory authorities) and to adjudicate penalties for indulging in unfair practices in higher
education and for matters connected therewith or incidental thereto.

MADAM SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the establishment of Educational Tribunals for
effective and expeditious adjudication of disputes involving teachers and other employees of higher
educational institutions and other stake holders (including students, universities, institutions and statutory
regulatory authorities) and to adjudicate penalties for indulging in unfair practices in higher education and for
matters connected therewith or incidental thereto."

 

The motion was adopted.

SHRI KAPIL SIBAL: I introduce the Bill.

 


